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(b) if so, the details thareof ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS  (SHRI
MALLIKARJAUN): (a) No.

(b) Does not arise.

Goods Movement Targets for
Fifth Five Year Plan

5510. SHRI R.N. RAKESH : will
the Minister of RAILWAYS be
pleased to state :

(a) the Fifth Plan targets fixed
for the goods movement through
Railways and the real traffic
offerings;

(b) the total capital added to tt.c
railways du ing the same period;

(c) whether itisa fact that the
traffic earnings were not correspond-
ing to the capital at cherge added;
and

td) it so, the detailsin this regard?

THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN
THE DEPARTMENT OF PARLI-
AMENTARY AFFAIRS (SHRI

LIKAR]JUN) : (a) the
Railways had envisaged a target of
250 million tonaes per anrum of
goods craffic to mature by the end
of the Fifth Plan. The highest
traffic lifted in this period was 23
million tonnes in 1976-77 when all
the traffic was lifted. In terms of
net ton..es kilometers highest traffic
cartied was in 1977-78 being 162 .7
billion net tonne kms, The shortfall
in traffic in these two years (1976-77),
(1977-78). was due to lack of trafhic !
offering. Subsequent to these years,
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maffic dropped due to  general
fall in socio-pclitical and economic
disciplines in the country in gencral.

The total capital added to the
Railways during the Fifth Plan period
was ol the order of Rs. 903 .74 crores.

{c) and (d). A direct correlation
between traffic earnings and capital-
at charge added is not feasible, especia-
lly in view of the long gestation period
of railway pr jects, However, it is
true that on account of the lcw levels
of traflic offerings and traffic carried
the traffic earnings were at lower
levels than they should have been.

Reorganisation of Zonal Railways

5511, SHRI R. L. BHATIA
Will the Minister of RATLWAYS
be pleased to state :

(a) the progress so far made in
the re-organisation of the Zonal Rail-
ways and Divisions to ensure better
operational efficiency; and

(b) whether while reor anising
the Divisional system on the Northern
Railway, the Railway Board propose
to shift the existing Headquerters
of the Ferozepur Division to some
other suitable place in Punjab ; it
0, where ?

THE DEPUTY MINISTER
IN THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS (SHRI MALLIKA-
RJUN): a) and (b). After the general
reorganisation of Indian Railways
in 1951-52, the entire railway net
work in India was re-grouped into
6 Zones, At present, there are 9
Railway Zones and 54 Diwvisions.
During the last 5 years, 5 new Divi-
sions, viz., Hyderabad(MG), Mughal-
sarai, Sonpur, Trivandrum and
Bangalore have been added to the
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Rajlway Administrative net work.
No new Zane to the existing 9 Zones
has been added in this time span.
A Railway Reforms Committee has
already been constituted by the Gove-
rnment_ which is, in.er-alia, consi-
dering the question of re-organisation
of Zones and Divisions on Indian
Railways. Further action to re-
organise Zones/Divisions will be taken
on receipt of recommendaztions of
this committee.

Review of Accounts, General and

Engineering Codes

5512. SHRI ZAINUL ABEDIN:
Will the Min'ster ¢ RAILWAYS
be pleased to state :

(a) whether the Study Team of the
Administrative Reforms Commission
have recommended to set up a
Committee of expert of Raijlway
Officers to .review the various pro-
visions contained in the Accounts,
General and Engineering Codes and
to modify them to suit the efficient
functioning of the Railways and
whether the recommendations have
heen accepted by Government ;

(b) if so, what act'on has heen
taken to bring out the revised Gen-
cral znd Enginecring Codes; and

(c) the progress moade in the
revision of those Clode ?

THE DEPUTY MINISTER

IN THE MINISTRIES OF RAIL-

- WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIAMEN.

TARY AVFAIRS (SHRI
MALLIKAR]JUN) :

fa) yes.

(b) and (c). Both the Engi-

neering as well as General Code
{re-named as Financia] Code) have
since been revised and arc presently
under print in Railway Press at
Shakurbasti-Delhi and Gorakhpur
respectively,
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Pay scales of draftsmen

5513. SHRI ZAINUL ABEDIN:
Will the Minister of RAILWAY'S be
pleased to state:

(a) whether the Third Central Pay
Ccmmission vide para 8o of Chapter
14 of the Report had reccmmended
the ‘{)ay-scalcs and the level of the
Draftsmen;

(b) if so, whether the recomm-
endations .of the Pay Commission
have been accepted by Governmer t;

(c) if so, when the instructions
had been issued by the Railway
Board to offer the pay-scales to the
Drafismen/Estimators; and

(d) whether the Railway Board
have issued ary instructions to change
the designation cf the Draftsmen/
Estimators as Draftsmen,Estimators
level 1, level II, level III, level 1V,
level V and so on ?

THE DFPUTY MINISTER
IN THE MINJSTRIES OF RAIL-
WAYS AND EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF PARLIA-
MENTARY AFFAIRS  (SHRI
MALLIKARJUN): (a) Yes.

(b) Yes.

(c) Instructions in this regard
were issued by the Ministry of Rajl-
ways on 31-12-73.

(d) Nc.

Medical examination of school
children as per para 945 of Rail-
ways Medical Manual

5514. SHRI ZAINUL ABEDIN:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that as
per Para 945 of Indian Railway
Medical Manual medical exami-





